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RAJYA SABHA

Wednesday, the- 9th June, 1971/iAe 19(/<
Jyaistha, 1893 (Saka)

The HOUSE met si eleven of the clock, MR.
CHAIRMAN in the CHAIR.

ORAL ANSWERS TO QUESTIONS
PRODUCTION of- AMMONIA

352. SHRI M. K. MOHTA: Will the Minister of
PETROLEUM AND CHEMICALS/

El@'&“w HIT TATAT HaAl be, pleased lo

state:

(a) whether it is a fact that an ollicial delegation
from Tehran recently visited India to have talks
with Government of India Eor a joint venture for the
production of ammonia; and

(L>) it so, the outcome thereof?

THE DEPUTY MINISTER IN THE MINISTRY
OF PETROLEUM AND CHEMI-

CALS; qaifema Wit @@ Haeq | 39-

H#d1 (SHRI DALBIR SINGH): (a) and (b)

No ollicial delegation from Tehran visited India
recently for the purpose mentioned. The
Governments ol [ran and India had agreed to study
the possibility of setting up a joint venture in Iran
lor the production of ammonia. A report has also
been prepared in this connection by a joint working
group. The report i- --till under examination of the
two Governments.

SHRI M. K. MOHTA: May I ask the hon'blc
Minister whether it is not a fact that the country's
fertiliser manufacturing effort has been seriously
jeopardised due to shortage of ammonia so much so
that a shortfall of 2A million tonnes of nitrogen is
likely to arise bj 1973-71? 1" view of this, how long
does the Government think it will take them to
come to an agreement with the Iranian Government
for the production of ammonia in a joint venture in
Iran?

Secondly, Sir. may I ask whether any alternative
sources of ammonia have been explored by the
Government in case this joint venture proposal does
not fructify and, il so, what are the details of the
total requirement of ammonia and the total
estimated availability 1>\ the ind of the Fourth Plan
and the Government's further efforts to increase the
availability of ammonia?

SHRI PRAKASH CHAND B. SETHI: Sir, as far
as this joint venture with Iran is concerned we had
two alternative proposals from them. Both are being
examined and. as a matter of fail, there is
difference of opinion on certain matters with regard
to the capacity
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of the plant, with regard to the utilisation of the
equipment  which India can manufacture
indigenously. And, therefore, it is taking a long
time. But as far as the requirement of ammonia is
concerned, Sir, we are trying to enter into
negotiation both for Trombay expansion and
Trombay current production of fertilisers. I do not
fear that much shortage of nitrogenous fertilisers in
1973-74, as the hon. Member has pointed out.
Actually we are hoping that by 1975-76, as far as
nitrogenous and phosphatic fertiliser is concerned,
we shall be self-sufficient

SHRI M. K. MOHTA: The hon. Minister has not
given any figures about the total estimated demand
of ammonia in the country for the production of
fertilisers and the total foreseeable supplies and the
Government's efforts to augment the supply. What
are the actual figures? How much would be the
short-rail, if any, and how would you meet that? My
second question is whether the proposed
fertiliser plant at Milhapur sponsored by the
Tatai is dependent on imported liquid ammonia and,
if so, what are the sources of supply that have been
approved by the Government in this regard, and
how long will this project take to fructify?

SHRI PRAKASH CHAND B. SETHI: 1 am
sorry I do not have the requisite figures with regard
to the total availability of ammonia, I would
certain!) colled and place them on tin. Table of the
House. As far as the feedstock for the Mithapur
plant is con-i uned, that is yet to be decided and
negotiated.

SHRI A. G. KULKARNI: May I know, Sir,
whether it: is a fact that the policv enunciated b\ the
Government is an umbrella blanket on the imports
of ammonia? It was stated that they would
encourage more production of naphtha and
naphthabased fertiliser units. Having once
announced this policy, may I know why the
Government are digging channels to dilute that
policy?

Secondly, Sir, ammonia is a chemical in very
great demand in this country.

Fertiliser plants and many other industries require
ammonia. Instead of allowing Tatas and Birlas to
produce ammonia piecemeal) will it not be more
profitable to produce ammonia on a large scale in
the public sector which can be supplied as
feedstock to different units in the country?

SHRI PRAKASH CHAND 15. SETHI: Sir, as
far as fertiliser plants based on imported ammonia
are concerned, the policy decision that has been
taken is that fertiliser plants based on imported
ammonia would not be allowed except on merits
and preferably in the case of public sector plants.
We are following that policy except with regard to a
couple of old proposals width are still under the
examination of the Government, As far as the
question of basing fertiliser plants
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either on naphtha or on ammonia is concerned, it is
not as if we are too much surplus in naphtha.
Therefore, the entire question of feedstocks of
fertiliser plants requires a great deal of examination.
That is why the Government has decided that the
two projects at Ink her and Ramgtindam will be
coal-based because we are surplus in coal. It is a
wider question which will have to be decided. We
are not trying to dilute our policy with regard to
import of ammonia. With regard to the suggestion
of the hon. Member that Government should have a
large ammonia-producing plant, it is for that reason
that we are having a dialogue with the Iranian Gov-
ernment to have a joint venture in Iran for the
production of ammonia.
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SHRI ARJUN ARORA: May 1 know how long
these negotiations with Iran have gone on? My
impression is that they began seriously in 1968-09.
Secondly, the Minister has expressed sonic amount
of confidence about the supply of fertilisers. May I
know if fertilisers are still imported to this country?
If so, what are the latest import figures—quantity as
well as money value— a\ailable with the Ministry?
Thirdly, does not the Minister realise that ammonia
is needed not only for fertilisers but also for the
much-needed petrochemical industries in the
country? And even if he is able to meet all the
requirements of fertilisers through imports and coal-
based fertiliser plains, doesn't he propose (o ex-
pedite action on these negotiations in view of the
need for expansion of petrochemical industries in
the country?

SHRI PRAKASH CHAND B. SETHI: The
honourable Member is right in saying that these
negotiations have been going on with Iran since
almost 1969. The first meeting was held in Iran
actually in the month of May,

1969. Then it was followed up by
meetings in Delhi from 14th to 16th February
1970, and since then these negotiations have
been going on. As a matter of fact, as I have
said, there was difference of opinion in these
negotiations both with regard to the capacity
of the plant and with regard to the total pro
duction and also with regard to the market
ability and the utilisation of the indigenous
capacity of India which we were in a position
to produce as far as equipment is concerned.
As far as we are concerned, we are trying to
expedite these negotiations so that we can
come to a conclusion either this way or that
way. I am not very sure how this conclusion
would finally shape itself. As far as the re
quirement of ammonia is concerned, I also
agree with the hon. Member that ammonia
is required not onlv for fertilizers, but also
for soda ash and for petrochemical complex
and various other things. The main thing is
even for the production of ammonia, raw
material has to be located and in that direc
tion also the Geological Survey and the Mines
Ministry are doing their best to locate the
proper sources for the raw material. As far
as import of fertilizers is concerned, it is true
there are about Ks. 75 crores worth of im
ports of fertilizers, and, us I have pointed out.
wr are today in short supply with regard to all
the three types of fertilizers: nitrogen, phos
phate and K,O. 5 K

repeat



